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MINISTRY OF HEAL’E‘H_ANB FAMILY WELFARE
(Bepartmgnt of Healkth and Family Welfare )
NOTIFICATION
New Delhi, the 19th July, 2010

GSR G03(EK)— The followmg draft of certain rules further to amend the
Prevention of Food Adukteratlan Rules, 1955, which the Central Government, after
consultation with the Central Committee for Food Standards, proposes to make in
exercise of the powers conferred by sub-section (1) read with sub-section (1A) of
section 23 of the Prevention of Food Adulteration Act, 1954 (37 of 1954), and in
supersession of the notification of the Government of India in the Ministry of Health
and Family Welfare (Department of Health and Famlly Welfare) published in the
Gazette of India. vide number G.5.R. 208 (B), dated the 25" March,2008, is hereby
published, for the information of all persons likely to be affected thcreby, and notice
is hereby given that the said draft rules will be taken into consideration after the
expiry of a period of sixty days from the date on which the copies of the Gazette of

India in which this notifimtion is pubiished are made available to the public;

+

Ob;echom or bUUUGStEOHS which may be received from any person - with

o fE'Spect to the said draft rules bef01e the expiry of the said period will be cons1dered ‘

by Central Government;

The objections or suggestions, if any, may be addressed to the Secretary,
Ministry of Health and Family Welfare, Government ‘of India, Nirman Bhawan,

New Delhi— 110 108,

DRAFT RULES

1. (1) These mies'may- be called -the Prevent‘i.on oi Food'AdUltera\tio.n

(Fiest Amendment)} Rules, 2010
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2.

(0

(2) They shall come into force on the date of their publicﬁtion in the Official
Gazette.

In the Prevention of Food Adulteration Rules, 1955, (hereinafter referred to as the

said rules), in rule 47, in sub-rule (1),-

(i) in the Table , against serial number 4 relating to Sucralose, in Columns 3
and 4, after the existing entries, the following entries shall be inserted,

namely:-
TG @)
“Dried Ice-cream Mixes ‘ 400 PPM
Milk Lollies and Milk Ices . 400 PPM
Frozen Dessert ‘ : 400 PPM 7 ;

Pa

(i) after Explanation 11, the following Explanation shall be inserted, namely:-

“** Explanation 111: Maximum limit of artificial sweetener in Dried Ice cream
Mixes shall be as in reconstituted ice-cream for consumption and the Dried
Ice-cream Mixes label shall give clear instruction for reconstitution of
products for making final ice cream”.

In the said rules, in Appendix ‘B’,-

after item A.11.02.06.18, the following shall be inserted, namely:-

. “A. 11.02.07 -Ice-Cream, Kulfi,” Chocolate Ice- Cream or Softy Ice-Cream

(hereafter referred to as the said product) means the product obtained by freezing
a pasteurized mix prepared from milk and /or other products derived from milk-
with or without the addition of nutritive sweetening agents, fruit and fruit
products, eggs and egg products, coffee, cocoa, chocolate, ginger and nuts and it

may also contain bakery products such as cake or cookies as a scparate layer =

and/or coating. (b) The said product may be frozen hard or frozen to a soft
consistency; (c) the said product shall have pleasant taste and smell free from off
flavour and rancidity; (d) the said product may contain food additives permitted in
Appendix C; (e) the said product shall conform to. the . microbiological

requirements specified in Appendix D; (f) the said product shall conform to the |

following requirements, namely:-

Requirements | Iee-Cream ~ Medium Fat- | Low Fat Ice-
o ' Ice-Cream Cream
() 2) . ) ' (4)

(1) Total Solids Not less than 36.0 | Not less than 30.0 | Not less than 26.0
.| percent. percent, ) percent.
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(2)Weight or Not less than 525 | Not less than 475 | Not less than 475 .

' Volume (gms/)) | ' ' ' ‘

(3) Milk Fat Not less than 10.0 | Not less than 5.0 | Not more than 2.5
percent. percent but less | percent.

than 10.0 percent.
(4) Milk Protein Not less than 3.5 | Not less than 3.5 | Not less than 2.5
(N x 6.38) percent. , percent. petcent,

Note: - In case wheré chocolate, cake or similar food coating, base or layer forms

" a separate part of the product, only the ice-cream portion shall conform to the
above requirements and the type of ice-cream shall be clearly indicated on the
label otherwise standard for ice-cream shall apply.

B. A. 11.02.07.01- Dried Ice-Cream Mix or Dried Frozen Dessert or Confection
(hereafter referred to as the said product) means the product-in a powder form
which on addition of prescribed amount of water shall give a product conforming
to the requirements of the respective products, namely,- lce-Cream, Medium Fat
lee-Cream, Low Fat Ice-Cream as specified ‘under item A.11.02.07 and Frozen
Confection, Medium Fat Frozen Confection and Low Fat Frozen Confection as

“specified under item A.11.02.07.02 of these rules except the requirement of

weight/volume for both the products; (b) the moisture content of the said produet
shall not be more than 4.0 percent; (c) the said product may contain food:

additives permitted in Appendix C; (d) the said product shall conform to the

microbiological requirements as specified in Appendix D. '

C. A. 11.02.07.02- Frozen Dessert or Frozen Confection (hereafter referred to as
the said product) means the product obtained by freezing a pasteurized mix
prepared with milk fat and or edible vegetable oils and fats having a melting point
of not more than 37.0 ¢ C in combination and milk protein alone or in
combination/or vegetable protein products in combination with- or without the,
addition of nutritive sweetening agents, fruit and fruit products, eggs and egg
products, coffee, cocoa; chocolate, ginger and nuts; (b) the said-product may also .
contain bakery products such as cake or cookies as a separate layer and/or
coating. [t-may be frozen hard or frozen to a soft consistency; (€) the said product
shall have pleasant taste and smell free from off flavour and rancidity and may
contain food .additives permitied in Appendix C; (d) the said product shall
conform to the microbiological requirements prescribed in Appendi“x D; (e) the
said product shall also conform to the following requirements ,namely:-

-Requirements Frozen Medium Fat Low Fat |-
Dessert/Frozen Frozen Frozen
Confection Dessert/Frezen Dessert/Frozen
L o o - Confection  Confection
O D BN R G) @ |
(1) Total Solids Not less than 36.0 | Not fess than 30.0. Not ™ less than |
. percent. percent. 26.0 percent. |
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(2YWeight/Volume(gms/l) | Not less than 525 | Not less than 475 Not less than
: : : 475
(3) Total Fat Not less than 10.0 | Not less than 5.0 Not more than
‘ percent. percent but less than | 2.5 percent.
o 10.0 percent,
(4) Total Protein Not less than 3.5 | Not less than 3.5 i Not less than
. (N x 6.38) percent. percent. . 2.5 percent.

(i)

(iifi)

Note: - In case where chocolate, cake or similar food coating, base or layer forms .
a separate part of the product, only the frozen dessert or frozen confection portion

- shall conform to the aforesaid requirements and the type of frozen dessert/frozen

confection shall be clearly indicated on ihe label otherwise standard for frozen
dessert/frozen confection shall apply and every package of frozen dessert/frozen
confection shall bear proper label declaration as per sub-rule (ZZZ) (21) of rule

42;

. A11.02.08-Milk Fee or Milk Lolly (hereafter referred to as the said prodﬁci)

means the product obtained by freezing a pasteurized mix prepared from milk
and/or other products derived from milk with or without the addition of nutritive
sweetening agents, fruit and fruit products, eggs and egg products, coffee, cocoa,
chocolate, ginger and nuts; (b} the said product may also contain bakery products
such as cake or cookies as a separate layer and/or coating; (¢) the said product
shall have pleasant taste and smell free from off flavour and rancidity. It may
contain food additives permitted in- Appendix C; (d) the said product shall -
conform to the microbiological requirements prescribed in Appendix Dj; (e) the
said product shall also conform to the following requirements, namely :-

(1) Total solids (m/m) - Not less than 20.0 percent
(2) Milk Fat {(m/m) . - Not more than 2.0 percent
3) Milk.Protein (N x 6.38) - Not less than 3.5 peréent”. : ]

“in item A.11.02.09 in the table, against the entry (iv) relating to evaporated high |
+ fat milk, in column (3), for the figure, “11.5”, the figure, “27” shall be substituted;

in item A.ll;02.}1, in the table, in column (6), for the words énd'ﬁgmes, :

“Solubility Percent” and “ Not less than 99" wherever they occur, the words and -

figure and leiter, “Insolubility Index” and “ Not more than 2 ml.” shall .
respectively be substituted; ‘
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(iv) in item A.11.02.16, for the existing table, the fo]lowiﬁg shall be substituted,

namely:-
“Requirements Chakka | Skimmed Mitk | Full Cream |
_ Chakka Chakka
1. Total solids, per cent by weight Min. 30 | Min.20 - | Min.28
2. Milk fat (on dry basis) per cent by weight Min.33 | Max. 5 Min. 38
3. Milk protein  on dry basis) per cent-by weight | Min.30 _| Min.60 Min.30
4. Titrable acidity ( as lactic acid) percentby | Max.2.5 Max.2.5 . Max.2.5
weight .
5. Total Ash ( on dry basis) percent by weight Max.3.5 | Max.5.0 | Max. 3.57;

(v) in item A.11.02.16.01, for the existing table, the following shall be
substituted, namely:-

“Requirements | Shrikhand - Full Cream Shrikhand |
1. Total solids, per cent by weight Not less than...58 Not lessthan...58 '
2. Milk fat (on dry basis) per cent by Not less than...8.5 Not less than... 10
weight '
3. Milk protein ( on dry basis) per cent by Not fess than...9 Not less than...7
weight - (for Fruit Shrikhand- Not

less than...... 6.0)

4. Titrable acicfity ( as lactic acid) percent | Not more than ....1 4 Not more than ....1.4

by weight

5. Sugar (sucrose)( on dry basis) per cent | Not more than... 72.5 Not more than... 72.5
by weight ‘

6. Total Ash { on dry basis) percent by Not more than ....0.9 Not more than ....0.9”,
weight ' .

4. In the said rules, in Appeidix ‘C’, in Téble-'-ld-,.{ _

Q)] in the entry against serial number A, for the words, “Stabilisers singly or’in
combination expressed. as anhydrous substances”, the words “Stabilisers and
emulsifiers singly or in combination expressed as anhydrous substance” shall be
substituted; '

(i)  the entry against serial number K, relating to Emulsifiers in singly or in
combination and the entries relating thereto shall be omitted;

(ii'i)k_' the existing entries at serial numbers L 0 N -shall be re-numbered as_Serial '
o numbers K. to M respectively; : s
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? Sampling Guidelines:

10 Sampiing plan and interpretation;

n The number of sample units which must be examined from the batch/lot of food to satisfy the
requirements of a particular sampling plan. _

c The maximum allowable number of defective sample units. When- more than this number is
found, the Iot is rejected by the sampling plan. .

m Represents an acceptable level and valyes ‘above it are unacceptable in the terms of the
sampling plan. — ' _

M Values above M are unacceptable in the terms of the sampling plan-and detection of one or
more samples exceeding this level would be cause for rejection of the lot. '

A sampling plan of n=5 is minimum, applicable often by a regulatory authority, the stringency of such a
sampling programme being governed by the value applied to m.Unit samples of a product are submitted
to the laboratory in the original unopened packaging, maintained in their physical state as at the time of
sampling. When 5 or more units of the same variety from a lot or consignment are analyzed (n=5), no
more than 2 units (c=2) should exceed the maximum tolerance (m) for microbiological levels stated in

the reference criteria and no 1 unit should exceed the stated level for-the maximum tolerance (M).

" The microbial specifications for ripened buiter are the same as for pasteurised butter exc]ud'ing the .
requirements of total plate count :

"> The requirement on yeast and mold counts is not applicable for mold ripened cheese,

' The standard requirements of lactic counts of one miliion c.fu./g min as specified by BIS in'such B

products/ or such products containing Probiotic organisms shall be applicable”,

[F. No, P. 15014/2/2007-P.H. (Food)]
VINEET CHAWDHRY, Jt. Secy.

Note : The Prevention of Food Adulteration Rules, 1955 were published in Past II; Section 3
. of'the Gazette of India vide S.R.O. 2106, dated the 12th September, 1955 and were
Tlast amended vide G.S.R. 488(E), dated 9-6-2010. - '

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. ’




